DELHI LEGISLATIVE ASSEMBLY
Bulletin-Part T

Brief Record of ' ‘Proceedings
(Monday, HMarch, T 1394/Phalgun ¥6,:1915 (saka)

No-11 :
. : PAPER§Q£§lQAQ§m1§£nZ§§£E-
i Secretary laid on the Table of the House a copy of

the Lt.Governor's Address (English & Hindi) to the
Legislative Asgembly, delivered by him on 7th March, 1994
At GG Hohrey 3

DECIARATION BY SPEAKER
(VESSAGE OF LT.G0VERNOR)
: that
s The Speaker informed the House/he had received the
following mescage from the Lt.Governor regarding the
Motion of Thanks, which was passed by the House for the
Address of Lt,Governor Gelivered on 20th Decenber, 1993:-

"I have received .with great satisfaction

your letter dated the 29 December, 1993
wherein ycu have conveyed the Motion of Thanks
‘passed by the Delhi Legislative Assembly

for the Address which I delivered to the
Members of the House on 20 December, 1993_."

11.56 a.m,

3 Shri Ramvir Singh Bidhuri invited the attention of the
House to the inhumane atrocities inflicted upon a 13
year old Harijen girl by the resident of a DDA flat
in savita Vihar where she wasg working as a house maid :
and also appealed the Government to take stern deterent
action against the concerncd guilty police offieials for
dereliction of their duties in this regard, o

. The following members also condemned the ineident
and urged the Government to take steps to curb such
atrocities and sexual crimes acainst women folKie

ETR Shri Swarocp Chand Ra jan

2 Shri Rajendra Cupta (Malviya Nagar)
3 Km.Purnima Sethi

e Shri Prem Singh

5 Prof;P.K.Chandla,

The Chief Minister made a statement in thig regard,
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Shri Shoeb Igbal ‘highlichted the problems of
drinking water, ‘electricity and sewerage in his
Constituenty with particular reference to Id

aticne followed by Sarvashri Ramvir Singh
Bidhurd; Karan S3ingh Tanwar and Jai Kishan who
also endorsec the views of.Shri Igbal;

1 P.M.

MOTIGN CF TFAUKS ON LT.GOVERNOR 'S ADDRESS

The  Speaker  informed: the House that he had
admitted the following Motion of Thanks given
notice of by Sari:Rajendra Gupta (Malviya Nagar)
and seconded oy Dr.Gian Chand:-

.”UThat an Address be presented to tHs Lt.GovernJr

in the following terme:=-

Yembers of the Vidhapn Sabha
‘e In this Session are deeply

2 - to the Lt.Governor for the
Adcreéss which he has been pleased to
deliver to'the Legislative Assembly on
the: 7th March, 1994«

The discussion en this Motion will commence from
8th March,1994 which will generclly continue for
=LG Nouress :

Those Members who wish to move amendments
in the Mc:ion of Thanks, they should -give such
notices of their emendments to the Notice Office
today by 4.00 P.M. so that the accepted Amendment

~.Motions could be distributed among the members

before the ~ommencement of the .sitting of the
House, £

$£2.22 DM,

e e e

“he Vidhan Sabha adjourned to meet again

on Tuesdav, the 8th March, 1994 at 14,00 hrs,

P.N.GUPTA
SECRETARY
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